2064 Oral Answers [26 FEB. 1964 ] to Questions 21008

Surr DAHYABHAI V., PATEL: May i TAo Wﬁ'\a‘ﬁ ;g ar TE TF
I know if there is one committee cr . me - .
different committees for different EiSY FE'ET 2 .Elilzil EFErEd & Ak ¥
items of export? S fdiE I=ia & @t ag FaT JATS

q8%3 ¥ q; & U7 | W I FUEL

Surt N, KANUNGO: There is one s e T . = s

committee.

- FT WL &I
Sgrt DAHYABHAI V. PATEL: *278. [The questioner (Shri Sunder
May 1 know the personnel of the Mani Patel) was absent, For answer,
Committee? vide cols. 2124 infra.]

7

ALLOTMENTS FOR HOUSING SCHEMES
Sart N. KANUNGO: The Chairman R
js Dr. Muranjan and the Member is 279. Surr DEOKINANDAN NARA-

. YAN: Will the Minister of Works,
M_IS. _S. R. Sen of the Planning Com- Housing  Anp  REHABILITATION be
mission. pleased to state:

Wmm . (a) the allotments made to various
st f - g States for housing schemes for the
#7 AW T FTNAT fF FM T | Third Five Year Plan period; and
T fﬁF wrE TPl TSt (b) the amounts allotted to the
wx w15 faie &t ? gt ag fF F1eT | States for the first two years of the.
Zagerzer #) St fod gl € aw Plan and the amounts actually utilis-
- ed t duri iod?
T w5 wT & g S by the States during that period

- Tue DEPUTY MINISTER IN THE.
T s S § FF # #9 @ | MINISTRY or WORKS, HOUSING
TR F( FA: AT AET § ¢ T G | AND REHABILITATION (Smrr P. S.
TTATY FT T GATT T S e N:ASKAR): (a) and (b) A statement
i 7 giving the required information is-
! placed on the Table of the Sabha.

¢
STATEMENT '3

Third Plan  allocations, Central assistance allocated to  State
Government during 1961-62 and 1962-63, and the amounts actually

drawn by them in the first 2 years of the Third Plan under the
Housing Schemes.

(Rupees in lakhs)
Central 1961-62 1962-63 Total  Total
assis- alloca-  amount
Name of State tance  Alloca- AmountAlloca- Amount tions drawn
alloca- tions drawn  tions drawn in 2 in 2
ted for made made years  years
Third (1961-63) (1961-63)°
(1961-66)Y
Andhra Pradesh . . %83:'00 89°'04 3607 $8°19 47'90 I47'23 103°97
Assam ] . . 167'00 26'29 17°62 1%°16 7-26  41°45 2488
Bihar . . . 65500 106'40 98-29 88:81 79-80 19521 1I78'09

Gujarat . . . 934'25 I87-60 129°95 133°48 61°28 291-08 191-23
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Rupees in lakhs.

Central 1961-62 1962-63 Total Total
agsis- - —— alloca- amount
tance Alloca- Amount Alloca- Amount tions drawn

Name of State alloca- tions drawn tions drawn in 2 m 2
ted for made made years years

Third plan (1961-63) (1961-63)

(1961-66)

Jammu and Kashmir . 18s-25 33°35 22'13 23°22 16'83 56°57 38:96
Kerala . . 301°72 41'50 33'87 40'24 34°28 81°74 68-15
Madhya Pradesh 534°S1  76°77 64°85 77°72 7749 154'49 142°34
Madras . 845'34 20213 179°73 160°30 10699 362°43 286°'71
Maharashtra . 1635°59 345°39 371°74 251°48 145'96 596°87 517°70
Mysore . 534'00 88-05 68 36 85°45 6473 173'50 133°09
0 . . 324°57 4927 43°44 34'07 20°59 83°34 64°03
Punjab 283°00 48°93 43'40 38'79 33°46 87°72 7686
Rajashan . . . 446°00 54°35 49°38 8170 §7°20 136'05 106 §
Uttar Pradesh . . 1160°27 25197 23280 110°87 47'12 362'84 279'92
West Bengal 980°25 24250 144°32 17I'68 63°17 414'18 207749

ToTAL : .

946975 1813°54 1555°94 1371'16 864°06 3I84°70 2420°00

Surt DEOKINANDAN NARAYAN:
May I say that from the statement it
appears that every State hag been
drawn far less practically from the
allotted amounts given by the Cen-
tral Government? May I know the
reason? g

Smul P S. NASKAR; The reason
is this. It is a fact that the housing
programme is lagging behind be-
cause the State Governments are not
giving it priority as they are giving
to other development schemes in the
various States,

L

Sgrr DEOKINANDAN NARA-
YAN: May I know if any State has
utilised thig housing amount for other
purposes and, if so, which are the
States and how far those amounts
were utilised by them for other pur-

poses?

Sgrr P. S. NASKAR: I have not
got the exact information as to whe~
#her the money allotted for housing
has beem utilised for other develop-
ment work.

Sarr N. M. LINGAM: In view of
the importance of housing in our
scheme of national reconstruction,
what steps do the Government pro-
pose to take to give a push to the
entire programme jn the coming
years?

SHRI P. S. NASKAR: As the hon.
House knows, at the end of 1962 we

had the emergency and the  State
Governments could not give all the
priority = that was necessary for

housing. Recently from the Govern-
ment of India, that is in the Ministry
of W.H. and R., we have requested
the wvarious State Governments to
give this more and proper priority in
the rest of the yearg of the Third
Plan.

Sarr K. SANTHANAM: May I know

if the Government are aware that
the non-utilisation of the funds is
due to the radical defects in the

housing schemeg themselves?

SHrRr P. S. NASKAR: We have not
had so much complaint aout the social
housing scheme for which the Centre
gives assistance,
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Sart LOKANATH MISRA: May I
know if the Minister does not get
any report from the States as to
whether the money is properly uti-
lised or not?

Surr P. S. NASKAR: Whatever
money is spent by the State Govern-
ments for housing, definitely they
are properly utilised. There are
checks regarding the utilisation of the
money,

Surt M. M. GOVINDAN NAIR:
May I know whether the M:nistry
has found out from the States why
they are not utiiising the Tunds. What
is the impediment in the way of uti-

lising this money fdr the housing
schemes?
Serr P. S, NASKAR: The State

Governments are giving priority to
other development work and unless
the State Governments made alloca-
tions from their own funds, Central
assistance does not come thera, 8o
the State Governments have been
requested recently to give more
priority to housing as against other
development work.

ot famerg AT AaATEa Widfyar
T A ag Iq@H B OFT w45 fag
g S TEW WA awe § et o, frawy
fir w2za ¥ rw a fra, o o
®eg & THIRAAT 9% @ 9 a1 wrey
N 9> o fraifa s @ @ 7

Saxr P. S. NASKAR: After
consultation,

joint
TGV s Sy u

Surr B. K. GAIKWAD: What is the
contribution of the States and what
is the contribution of the Centre?
¥From the statement it appears that
except Maharashtra no State hgs com-
pletely drawn the amounts, May
I know the reason as to why there
was no demand for housing?

Surr P. S. NASKAR: The amount
from the Central assistance quota is
only released when a demand is made
by the various State Governments.
As and when they make demands,
the amounts are released.

[ 26 FEB. 1964

to Questiong 2104

Sari AKBAR ALI KHAN: What is
the percentage—how much from the
Centre and how much from the
States?

Surt P. S. NASKAR: If you per-
mit me I will give the details. The
total provision in the Third Plan is
182 crores—Rs. 122 crores from the
plan resources and Rs. 60 crores from
the LI.C. Out of the Plan allocation
of Rs. 122 croreg for the various States
Rs. 80.59 is provided for in the Plans
of the State Governments. On the
top of it about Rs. 19:40 crores are
there for land acquisition and slum
clearance and the Central assistance
for the four gocial housing schemes,
i.e. the low-income groups etc. is Rs.
75.29 crores and 100 per cent, is pro-
vided by the Central Government.
For slum clearance schemes, what-
ever the State Government may give
the Centre gives three times that
amount,

Serr DEOKINANDAN NARAYAN:
May I know what part of the allot-
ted amount was meant for rural areas
and how far that amount is utilised
up to now?

Tl N . R ]

Serr P. S. NASKAR: I have not

got the break-up of the various
housing schemes.

Sar1 CHANDRA SHEKHAR: Is it
a fact that the worst performance in
this respect has been that of Uttar
Pradesh? . R

Surt P. S. NASKAR: The statement
is there and whatever opinion the
hon, Member wantg to form, he can
form from it.

*280. [Transferred to the 3th
March 1964].

THERMAL PowER PLANTS

*281. Ssrt DAYALDAS KURRE:
Will the Minister of IRRIGATION AND
Power be pleased to state:

(a) the Statewise number of ther-
mal power plants;



